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MR, SPEAKER : I will look into the
‘Tnatter,

SHRI KANWAR LAL GUPTA (Delhi

Sadar) : Being the Chairman of the
Oommlt!tc, I want to make a submission.
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SHRI SURJIT SINGH BARNALA :

There are two t of reports being laid
today. Ome is in item 2(a) “Review
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(Hindi & English versions) by Government
on the working of the Kerala Agro
Industries Corporation for the year
1975-76". There is not much delay in that.
Butmy hon. friend isreferring toitem 2(b)—
*‘Annual Report (Hindi version) of Orissa
Agro Industries  Corporation Limited,
Cuttack, for the year 1966-69”". But he
has not read out what follo 1, viz., ‘‘along
with the audited accounts and the com-
ments of the Comptroller and Auditor
General thereon”,

All that has taken time, and that has
been explained.

MR. SPEAKER : The delay of ncarly
g years is too much.

SHRI KANWAR LAL GUPTA : The
Minister should not be allowed to explain
these reasons. It is for the Committee to
see why delay has taken place.

SHRI SURJIT SINGH BARNALA :
It was oaly mentioned that it was a report,
“‘along with the Audited Accounts and the
comments of the Comptrolier and Auditor
General thereon,”

MR. SPEAKER : Even then g years”
delay is something unpardonable. = But of
course, you are not rcsponsible. Some-
body else may be responsible. At lecast
in future, these reports should be placed
on the Table of the House as early as,
possible. The Auditor General must
have asked for the report carlier.

‘We will look into the matter and sechow
we can cxpedite things. If you can give
it in writing, we can see how it can be
stream-lined.
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THE MINISTER OF STEEL AND

MINES (SHRI BIJU PATNAIK) @
I beg to lay on the Table a copy each of



